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Title : Papers laid on the Table of the House by Ministers/members.

MR. CHAIRMAN : Now, Papers to be laid on the Table of the House. Item No. 2 — Shri Salman Khurshid.
...(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS AND MINISTER OF STATE OF THE MINISTRY OF
MINORITY AFFAIRS (SHRI SALMAN KHURSHEED): Sir, I beg to lay on the Table a copy each of the following papers (Hindi
and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the National Minorities Development and Finance Corporation, Delhi, for
the year 2009-2010.

(2) Annual Report of the National Minorities Development and Finance Corporation, Delhi, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3720/15/10)
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA): I beg to lay on the
Table a copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(1) (i) Review by the Government of the working of the National Fertilizers Limited, New Delhi, for the year 2009-2010.

(ii) Annual Report of the National Fertilizers Limited, New Delhi, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3721/15/10)
(2) (i) Review by the Government of the working of the Madras Fertilizers Limited, New Delhi, for the year 2009-2010.

(ii) Annual Report of the Madras Fertilizers Limited, New Delhi, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3722/15/10)

(3) (i) Review by the Government of the working of the Fertilizers and Chemicals Travancore Limited, Cochin, for the year
2009-2010.

(i) Annual Report of the Fertilizers and Chemicals Travancore Limited, Cochin, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3723/15/10)

(4) (i) Review by the Government of the working of the Fertilizers Corporation of India Limited, New Delhi, for the year
2009-2010.

(i) Annual Report of the Fertilizers Corporation of India Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3724/15/10)

(5) (i) Review by the Government of the working of the Rashtriya Chemicals and Fertilizers Limited, Mumbai, for the year
2009-2010.

(ii) Annual Report of the Rashtriya Chemicals and Fertilizers Limited, Mumbai, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3725/15/10)

(6) (i) Review by the Government of the working of the FCI Aravali Gypsum and Minerals India Limited, Jodhpur, for the



year 2009-2010.

(i) Annual Report of the FCI Aravali Gypsum and Minerals India Limited, Jodhpur, for the year 2009-2010, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3726/15/10)

(7) (i) Review by the Government of the working of the Karnataka Antibiotics and Pharmaceuticals Limited, Bangalore, for
the year 2009-2010.

(i) Annual Report of the Karnataka Antibiotics and Pharmaceuticals Limited, Bangalore, for the year 2009-2010, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3727/15/10)

(8) (i) Review by the Government of the working of the Projects and Development India Limited, Noida, for the year 2009-
2010.

(i) Annual Report of the Projects and Development India Limited, Noida, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3728/15/10)
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H. MUNIYAPPA): I beg to lay on the Table a copy
each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act,
1956:-

(1) (i) Review by the Government of the working of the Container Corporation of India Limited, New Delhi, for the year
2009-2010.

(i) Annual Report of the Container Corporation of India Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3729/15/10)

(2) (i) Review by the Government of the working of the Indian Railway Catering and Tourism Corporation Limited, New
Delhi, for the year 2009-2010.

(i) Annual Report of the Indian Railway Catering and Tourism Corporation Limited, New Delhi, for the year 2009-2010,
alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3730/15/10)
(3) (i) Review by the Government of the working of the IRCON International Limited, New Delhi, for the year 2009-2010.

(ii) Annual Report of the IRCON International Limited, New Delhi, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3731/15/10)

(4) (i) Review by the Government of the working of the Konkan Railway Corporation Limited, New Delhi, for the year 2009-
2010.

(i) Annual Report of the Konkan Railway Corporation Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3732/15/10)
...(Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI PANABAKA LAKSHMI): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the



Companies Act, 1956:-

(a) (i) Review by the Government of the working of the National Textile Corporation Limited, New Delhi, for the year
2009-2010.

(if) Annual Report of the National Textile Corporation Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3733/15/10)

(b) (i) Review by the Government of the working of the Cotton Corporation of India Limited, Mumbai, for the year
2009-2010.

(ii) Annual Report of the Cotton Corporation of India Limited, Mumbai, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3734/15/10)

(c )(i) Review by the Government of the working of the Jute Corporation of India Limited, Kolkata, for the year 2009-
2010.

(ii) Annual Report of the Jute Corporation of India Limited, Kolkata, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3735/15/10)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Export Promotion Council for Handicrafts, New
Delhi, for the year 2009-2010, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Export Promotion
Council for Handicrafts, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3736/15/10)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Carpet Technology,
Bhadohi, for the year 2009-2010, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Carpet Technology, Bhadohi, for the year 2009-2010.

(Placed in Library, See No. LT 3737/15/10)
...(Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M. PALLAM RAJU): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Mazagon Dock Limited, Mumbai, for the year 2009-2010.

(i) Annual Report of the Mazagon Dock Limited, Mumbai, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3738/15/10)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Himalayan Mountaineering Institute, Darjeeling, for
the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Himalayan Mountaineering
Institute, Darjeeling, for the year 2009-2010.

(Placed in Library, See No. LT 3739/15/10)



...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):

On behalf of Shri S.S. Palanimanickam, I beg to lay on the Table a copy of the 15t Progress Report (Hindi and English
versions) on the Action Taken pursuant to the recommendations of the Joint Parliamentary Committee on Stock Market
Scam and matter relating thereto, December, 2010.

(Placed in Library, See No. LT 3740/15/10)
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI JITIN PRASADA): I beg to lay on
the Table a copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(1) (i) Review by the Government of the working of the Engineers India Limited, New Delhi, for the year 2009-2010.

(ii) Annual Report of the Engineers India Limited, New Delhi, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3741/15/10)
(2) (i) Review by the Government of the working of the Biecco Lawrie Limited, Kolkata, for the year 2009-2010.

(ii) Annual Report of the Biecco Lawrie Limited, Kolkata, for the year 2009-2010, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3742/15/10)

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
On behalf of Shri Arun Yaday, I beg to lay on the Table a copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) (i) Statement regarding Review by the Government of the working of the HMT Limited, Bangalore, for the year 2009-
2010.

(ii) Annual Report of the HMT Limited, Bangalore, for the year 2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3743/15/10)

(2) (i) Statement regarding Review by the Government of the working of the Cement Corporation of India Limited, New
Delhi, for the year 2009-2010.

(ii) Annual Report of the Cement Corporation of India Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3744/15/10)

(3) (i) Statement regarding Review by the Government of the working of the Hindustan Paper Corporation Limited, Delhi,
for the year 2009-2010.

(ii) Annual Report of the Hindustan Paper Corporation Limited, Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3745/15/10)

(4) (i) Statement regarding Review by the Government of the working of the Engineering Projects (India) Limited, New



Delhi, for the year 2009-2010.

(i) Annual Report of the Engineering Projects (India) Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3746/15/10)

(5) (i) Statement regarding Review by the Government of the working of the Triveni Structurals Limited, Allahabad, for the
year 2009-2010.

(ii) Annual Report of the Triveni Structurals Limited, Allahabad, for the year 2009-2010, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3747/15/10)

(6) (i) Statement regarding Review by the Government of the working of the Bharat Pumps and Compressors Limited,
Allahabad, for the year 2009-2010.

(ii) Annual Report of the Bharat Pumps and Compressors Limited, Allahabad, for the year 2009-2010, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3748/15/10)

(7) (i) Statement regarding Review by the Government of the working of the Bridge and Roof Company (India) Limited,
Kolkata, for the year 2009-2010.

(ii) Annual Report of the Bridge and Roof Company (India) Limited, Kolkata, for the year 2009-2010, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3749/15/10)

(8) (i) Statement regarding Review by the Government of the working of the Tungabhadra Steel Products Limited,
Tungabhadra Dam, for the year 2009-2010.

(ii) Annual Report of the Tungabhadra Steel Products Limited, Tungabhadra Dam, for the year 2009-2010, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3750/15/10)



